
• 

• 
• 

• • 

I 

l 

• 

\ 

• 

• 

1 

• 

I 

-.... , 

. . 

• 

• 

Shiv Nart~yan Paterlr.••· "S/ Stirl A 
dhi N•gar, Nai Bast!. near Jlloica 

... 

, • varaus , . . • l. .. , . 
1. Union of India tbrougb Gener,l Manager, Central 

Railway. Bombay. W • · -· 

11. Chairman, Railw:I $eh\~ ~lsslon (now known 1 , 
as Railway Recr t•ni lktard) • Bo•haf Central, . " 
Bombay. · · ... 

('o 

111. Divisional Railway Manager, CentrJl bilway, Jhansi. 

.. 
••• Bespoooents ~ ,t) , ~ ) 

Y'-'t). <7 
Alongwith · 

~-~~ 
~ original Application no, 261 of 1992. 

Ghanshyam Dass Chaurasiya, S/o Shri H. Chaurasiya, 
R/o 9, Ganesh Bazar, Jhansi. 

• • • APP lie ant. 

versus 
1. Union of India through General Manager, Central 

Railway, Bombayyr. 

ii. Chairman, Railway Service Commission eKnown as 
Railway Recruitment Board now), Bombay Central, 
Bombay. 

• , • Respondents • 

jJ• original Application no. 262 of 1992. 

Ramashanker Tripathi, S/o Sri H.L. Tripathi, R/o 4, 
Sujekhan Khirki, Jhansi. 

• • • App lie ant 

~raus 

1. union of India through General Manager, Central 
Railway, Bombay VTt 

\ 

"" • J t • • • • I 

-

• 

I) 



• 

., 

I 

I 

I 
I 

) 

-

• 

11. 

' 
• 1 

II 2 II 
.. 

Chairman, Railway Service Co111llission (now known 
as Railway Recruitment Board), Bombay Cenatral, 
Bombay. 

• 

111. Divisional Railway Manager, Centr•l Railway, 
Jhansi. 

• ••• Respondents • 

~· 1 Original Appllcation no. 26J of 1992. 

Ram Kumar Ma~eo, Slo Sri Sitaram Nandeo, R/o 474 near 
Bihari ji ka Mandir, Sabina Cantt, District Jahnsi. 

• • • Applicant. 

Versus 

1. Union of India thro~gh Ge~ral Manager, Central 
Railway, Bombay VT. 

ii. Chairman, Railway Service Commission (now known 
as Railway Recruitment Board), Bombay.Central, 
Bombay. 

• •• Respondents. 

~· Original Application no. 264 of 1992. 

Ra kesh Kumar Srivastava, S/o Sri V.P. Srivastava, Rio 
Behind Norme 1 School, Gooler Naka, Banda. 

i. 

• • • App licant. 

vers us 

Uni on of India , through General Manager, Central 
Railway, Bombay VT. 

ii. Chair man , Rai lway Service Commiss i on (now kn own 
as Ra i lway Recr uitroont Board), Bombay Ce ntral, 
Borr.bay Vf . 

, 

iii. Di vis i onal Rai lway Manager, Central Railway, Jhansi. 

• • • Re sponfJent s . 

6. Ori gina l Ap p lication no . 265 of 1992 . 

Km. AH:ka ~akanl-:ar , D/o Shr i V. G. \'/akankar , R/o 49 
Nars i :~gh Ra ·:. Tor iya , .!hansi. 

i. 

- ••• App licant 

Vers us 

Ur.:i ·:J r. o l r· · · -· hr ""' 1 
''

1la · oagil Ge neral Manager, Ce nt ra 

• 

~ I 
• • • • .:JJ -

I I 
' 



I 

r 

.. 
; '-' • 

• 

• 
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Railway, Bombay VT. 

ii. Chairman, Railway service Commission (now known 
as Railway Recruitment Board), Bombay Central, 
Bombay. 

. . . • • • Respondents. • • 

, 

'. Original- Applic'ation no. 

Di lip Kumar Agarwa 1, S/ o shi-1 
- · . . . .. T'L.- _ .. 

266 of 1992. 

N.C. Agarwal, R/o 45, .. 
\.; Ua I. W.L. y dUd t •• uaan~.., • 

• 1. 

• • • App lie ant. 

versas 

Uni on of India through General M.anager, Central 
Railway, Bombay VT. 

ii. Chairman, Railway Service Commission (now known as 
Railway Recruitment Board), Bombay Central, Bombay. 

iii. Divisional Rai lway Manager, Central Railway Jhansi. 

• • • Respondents. 

. 
Avdhesh Kumar Vaidh, S/o .Shri u.s. Vaidh, R/o 131 
Devri Moha lla~ Ranipur, District, Jhansi • 

• • • App lie ant. 

Versus 

i. Union of Ind ia through General Manager, Central 
Rai lway , Bombay VT. 

ii. Chairman . Railwa y service Commission (no• known 
as Railwa y Re cruitroont Board), Bombay Central, 
Bomba y . 

• •• Re s p ondents. 

9 . Ori~ nal Appl i cat i onno . 268 of 1992 . 

Sat ya Prakash Du~y, S/o Sri B.P. Dubey, C/o Bundelk hand 
Medica l St or e s, Nariya Bazar, Jhansi. 

• • • Applic ant • 

Versus 

1. Union of Ind ia t hrough Genera l ~anager , Centra l 
Ra i l wa y, Bomba y Vf. 

" . - ~ . Ch ..1 :..:-1a:1 , Ra i lv;ay Servi ce 8 ' u·;r: i s si 0n ( n 0· ... ~. n0.,T 
as Ra i lwa y Rec rui t ment Bo .:.~ ro ), Bombay Gc :1-c ral , 
Bombay . 

\J ..... . 4/-

.. 

lj 
, 



t 

• 
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tO •' Original Application no. 269 of 1992 

Sripal Singh, slo Shri Rajjan Singh, Rio Post and Village 
Chirhul, Distt. Etawah ( U.P.). 

••• Applicant • 

versus 

i. Un~on of India through General Manager Central 
Raulway, Bombay VT. 

ii. Chairman, Railway Service Commission (now known 
as Railway Recruitment Board), Bombay Central, 
Bombay. 

iii. Divisional Railway Manager, Centra~ Railway, .Jhansi. 

... . Respondents, 

lf. original Application no. 270 of 1992, 

Rajesh Kumar Srivastava, S/o Sbri I.D. Srivastava, R/o 
86 Chandra Shekhar Azad, Ganesh Bazar, Jhaosi. 

• • • Applicant • 

Versus 

1. Union of India through General Manager, Central 
Railway, Bombay VT. 

ii. Chairman, Railway Se rvice Commission (now known 
as Rai lway Recruitment Board), Bombay Central, 
Bombay . 

iii. Divisional Railway Manager, Central Railway, 
Jhans i. ~ 

••• Responde nts . 

1~. Orig1ngal Applic ati on no. 271 of 1992. 

Pr ak as h Lodhi, S/o Shri Brish Bhan Lodhi, R/o Gram and 
Post Bhamboi s ir, Tehsil Talbehat, Distt. Jhansi. 

i. 

i i . 

• • • Applic ant. 

Vers us 

Uni on of India t h'r ocg h c;er,e r a 1 Manager, Ce ntra 1 
Rail~a , , Bomta~ \~ 

Chairm2 r. Pi. j lwc-,r Se:rvic<' Commi ssion (now t< r,own 
as Railway Rec r ui i.r.(:: :t Board) , Bombay Ce ntral , 
Bombay . 

\ 

• 

;: , 
1 .1 



.. 

• 

' .. 

.. 
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iii. Divisional Railway Manager, Central Railway, 
Jhansi. 

• • • Respondents. 

Original Application no. 272 of 1992. - --
Jai Prakash Mishra, S/o Shri Madan Mohan Lal Mishra, R/o 
"' o""' .. -- .... """" Th :., r .... ~ 0 J.. u 04 0'.:10 ""... '-"'. ·-· • .., - • 

i. 

ii. 

iii. 

• • 0 Applicant. 

Versus 

Uni on of India through General Manager, Central 
Railway, Bombay VT. 

Chairman, Railway service Commission (now known 
as Railway- Recruitment Board), BOmbay Central, 
Bombay. 

Divisional Railway Manager, Central Railway, 
Jhansi. 

• • • Respcndents • 

lq. OTiginal Applic ation no. 273 of 199 2 . 

Sayyed Aizaj Mohammad, S/o Shri S.I. Mohammad, R/o 
682/6, Tondon Compund, Civil Lines, Jhansi. 

• • • App lie ant • 

versus 

i. Union of lrdi a through General Manager, C~ ntral 
Railway, Bombay VT. 

ii. Chairman, Railway Service Commission,(now known 
as Railway Recruitrrent Board), Bombay Central, 
Bombay . 

iii. Divisional Railway 1\'lanage r . Ce ntral Railway, 
Jhansi . 

• • • Respondents. 

1£. Original Applic at ion no. 274 of 1992. 

JI)Qepak Babu Rawat, S/o Shri R .N . Rawat, R/o 83 Chhatra­
salpura, Lal itpur ( U. P .). 

• • • App lie ant. 

i. Uninn of lndj c: t hlO ll<lh ,;eneral :1onager , Ce ntxal 
Raih .. ay , Bomba~ vr . -

•• .. 6/-

1 
I ' 

~ 
l • 

' 



' . . 

\ 
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• 
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Chairman, Railway Service Commission (now known 
as Railway Recruitment Board), Bombay Central, 
Bombay. 

iii. Divisional Railway Manager, Central Railtray, 
Jhansi. 

• • • Bespondents. , 

- --• 
Or~ginal Application no. 27, of ~992. 

Santosh Kumar Sharma, S/o Shri B. Sharma, Rio 155/20, 
Subhash Pura, Lalitpm- ( U.P.) 

• • • Applicant. 

versus 

i. Union of India through General Manager, Central 
Railway, Bombay VT. 

ii. Chairman, Railway Service Commission (•now known 
as Railway Recm-itment Board), Bombay Central, 
Bombay. 

iii. Divisional Railway Manager, Central Rai:W ay, 
Jhansi. 

• • • Respondentsl 

1~. Original Application no. 276 of 1992 . 

Mahesh Chandra Sharma, S/o Shri R.D. Sharma , R/o 241 
Outs ide Datia Gate, Be hi nd Home Guard Training Cente~ 
Jhansi. 

• • • Applicant • 

Versus 

i. Union of India through Ge neral N1anager, Central 
Railway, Bombay vr. 

ii. Cha ir~~an, Railway Recruitment Board (Priviously 
kn own as Ra ilway Service C o~mis s ion) , Bomba y 
Central , Bombay . 

••• Respondents • ... 

1~. Original ~~plic nti on no . 277 of 1992. 

R. s . Updha yaya. S/o Sri H. s. Updhayaya , Rio Railway Qr. 
no . G-O loc k , Agra Gantt . 

• • • App l ie an t • 

1. ~r. i : r. of Indi a thr o uq h ~_ ;e ne:r a l /.idnage r , Cer.tra l 

\ . • 7/-
••• 

~\ 

, • 

.. 
I 

1 
I 

n 
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Railway , Bombay VT. . . 

Chairman Railway Service Commission (now known 
as Railway Recruitment Board), Bombay.~otral, 
Bombay. 

,. iii. Divisional Railway Manager, Central Railway, 
-- Jhansi. 

• • • Respondents • 
.... 

1~. Griginal Application no. 278 of 1992. 

Om Prakash Rai, s/o Shri P.P. Rai, R/o {CIO) Bhatriya 
Lodge, Mar,iok Chowk, Jhansi. 

• • • Applicant • 

Versus 

i. Union of India through General Manager, Central 

ii. 

Railway, Bombay VT. I 

Chairman, Railway Service Commission (now known 
as Railway Recruitment Board), 0 ombay Central, 
.Bombay. · 

iii. Divisional Railway Manager, Central Railway, 
Jhansi. 

• • • Respondents. 

l.o. Original Application no. 279 of 1992. 

Ajai Kumar Upadhayaya, S/o Sri B.L. Updhayaya, Rio !82/l 
Barubhondela, Jhans i. 

• • • App lie ant. 

versus 

i. Uni on of India through General Manager, Central 
Ra ilway , Bombay Vf . 

ii. Cha i rman Hailwa~' Servi ce C0f71~ j s s i on (nett kn own 
as Rail-Jay Recruit me nt Board), Bombay Centra l 
Bombay. 

iii. Divismonal Ra~lway Manager, Central Railway, 
Jhansi. 

•• • Respondents. 

24 • Orig5.na l / '!)p l i cati on no . 280 of 1992 . 

R c.m ~'"" .:: ..1p AI. in .s:- , S/ ~ :. t 1. .: -:- "r,hc , R/ o G:- am Bar a i Pos t 
L , ~' h eLl" i I d :< I: I c n ' v ·' ., l ·t. • J ~ . ... . ~ ~ 

' \ - us 

• • • Appli cant 

\ 
~~\. ... . a/-, ... 

I 
I 

lf 

I 



} 

. . 
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i. Union of India through General Manager, Centra 1 
Railway, B~mbay VT. 

ii. Chairman, Railway Service Commission (now known 
as Railway Recruitment Board), Bombay Central, 
Bombay. 

iii. D1Yisional Railway Manager, Central Railway, 
Jhansi~ · ~ -·- --

• 

••• Rasp onde nt s • 

22-. Original AJ)plication no. 281 of 1992. 

Mahendra Kumar Tripathi, Slo Shri B.D. Tripathi, Rio 
30512, Jhokan sa gh, Jhansi. . . , 

•• • ~plicant. 

varsus 

i. Union of India through General Manager, Central 
Railway, Bombay VT. 

ii. Chairman, Railway service Commission (now known 
as Railway Recruitment Board), Bombay, Central 

Bombay. · 

iii. Divisional Railway Manager, Central Railway, 
Jhansi. 

•• • Respondents. 

2$. Original Application no. 424 of 1992. 

Rajesh Chandra Tripathi, S/o Shri A.s. Tripathi, R/o 
Kaloo Kuwan, Tinwari Road, Banda. 

• • • Applic ant .. 

Versus 

i. Union of India through General Manager, Central 
Railway, Bombay VT. .--

i i . Chair man , Ra ilway service Commission (now known 
cS Ho i l v.ay Rec ur itme nt Board), Bomba y Ce ntra l, 
5omeay . 

iii. Divisional Railwa~ Manager, Central Railway, Jhansi • 

••• Respondents. 

urig ina l Application no. 425 of 1992. 

-
:t~b: !h Ku:-:ar A\·!a st h i, S/ o Shri L.s. Awasthi, R/ 0 76 
i as ude ·, ··oar a sa zar, Jhans i. 

. . ' Aon l i e .l rv • 
• • 

' \ 
\~J- •.... 9/-

... 

) 
I ,~ 

; 
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' 

' 

• 
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, 

• 
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~rsus 
. 

1. Union of India .through General t.ttnager, Ce.ntral 
Railway, Bombay VT. 

11. 

-- -
1!1. · 

• 

'• ... B.sp.oDd:.e})ta. 

2&-· Original Application no. 428 of ~992· . . 
I 

Jamallddin Khan, S/o Shri N.U. Khan, R/o Deen Dlyal Nagar 
C/o A.B.M. Building Material, Nandanpura, Sipri Bazar, 
Jhansi. 

i. 
n • • 

• • • APP lie a~t • 

'-'trsus --
Union of India through General Manager, Central 

~~ailway, Bombay VT. 
I' • . . 

ii. Chairman, Railway Recruitment Board (Previously 
knonw as R~lway Service Commission), Bombay 
Central, Bombay. 

iii. Divisional Railway Manager, Central Railway, 
Jhansi. 

• • • Respondents. 

26.. Original Application no. 429 of 1992. 

Vinod Kumar Awasthi, S/o Shri R.R. ~asthi, R/o Mohalla 
Hatwara, P.O. Talbehat, Distt. Lalitpur (U.P.). 

• • • Applicant. 

Wrsus 

i. Union of India through General Manager, Central 
Rai lway, Bombay vr. 

ii. Chairman, Railway service Commission (now known 
as Railway Rec:auitment Board), Bombay Central 
Bombay. 

iii. Divisional Railway Manager, Central Railway, 
Jahnsi. 

• • • Respondents. 

••••••• 10/-

I 
! 

, 



•• 

J 
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1. Union of India through General Manager, Central 
Railway, Bombay VT. 

1i. Chairman, Railway Service Commission (now known 
as Railway Recruitment Board), Bombay Central, 
Bombay. 

iii. Divisional Railway Manager, Central Railway, 
Jhansi. 

• 

, 

-
••• Respondents. 

22.. Original Application no. 281 of 1992. 

Mahendra Kumar Tripathi, Slo Shri B.D. Tripathi, R/o 
30512, Jhokan Bagh, Jhansi. 

• • • Applicant • 

versus 

i. Union of India through General Manager, Central 
Railway, Bombay VT. 

ii. Chairman, Railway Service Commission (now known 
as Railway Recruitment Board), Bombay, Central 

Bombay. 

iii. Divisiona l Railway Manager, Central Railway, 
Jhansi. 

• • • Respondents • 

zg. Original application ho. 424 of 199 2o 

Rajesh Chandra Tripathi, S/o Shri A.S. Tripathi, R/o 
Kaloo Kuwan, Tinwari Road, Banda. 

• 
l.. 

• • • Applicant. 

Versus 

Union of India through General Manager , Central 
Railway , Bombay VT . 

ii. Chairman, Railway Servi ce C o~~ission (now known 
as Ra i lway Recur it n112n1. b-: arc ) , t; o.,ba y Ce ntral , 
Bomaay. 

• 

iii. Divisional R ailwa~ Ma nager , Central Railway, Jhansi. 

• • • Respondents • 

Or iginal App licat i on nn. c 25 of 199 ? • 
.... 

Rake s h Kumar Awast h i , s/ 0 Sh:- i L.s . Av. asthi, R/o 76 
Uc.: s ude : ' .. B'- ~ ; sa .~ar' J'B'lS i . 

• • 

. . ... 9/-

• 

I 

I 

-

I I 
, 
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' 

II 10 // 

2'J. Original Application no. 916 of 1992 

Madhuker Deo Pandey, S/o Shri R. Pandey, R/o Post 
Baldeo, Distt. Matnura ( U.P.) • . 

. - - i.. 
~~·~ 

Union of indt• tbrougb General 
Railway, Boaabay Vf • 

. . ' 
ii. Chairman, ltailway Rec:ruit=ant B~ard {~avious'l. 

known as Railway service Commission), Bombar 
Central, Bombay. ~ 

iii. Divisional Railway Manager,, Central Railway, 
Jhansi. ' . 

• • •• ·Respondents • 
• 

28• Original Application no. -918 of 1992· 

•• 

Rajendra Kumar Srivatava, S/o Shri v.s. Srivastava, R/o 
554/7

1
- cbitra Gupt Bhawan, Adarsh Nagar, Sipri Bazar, 

Jhans • 
1 

• I ••• . App lie ant~ 
" 

~rsus 

i. Union of India through General Manager, Central 
Railway, Bombay VT. 

ii. Chairman, Railway Recruitment Board, Bombay, Cen­
tral (previously known as Railway Service 
Corrrnission) • 

iii. Divisional Railway Manager, Central Railway, 
Jhansi. 

• • • Respondents. 

' 
Original App lie at ion no. 920 of 1992. 

Ram Gopal Rai, S/o Shri B.L. Rai, R/o 29 Ramlila Maidan, 
Babina, Distt. Jhansi. 

• • • Applicant 

Ve~us 

i. Union of India through General Manager, Central 
Railway, Bombay Vf. . · · 

ii. Chairme~ _ Railway Recruitment Board (Previously 
kno~• as Railway Service Commis sion), Bombay 
Central 

• • • A.)p 1 i c ant . 

••••• 11/-

I t 
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• 

. . 

• 
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iii. Divisional Railway Manager, Central Railway, 

Jhansi • 

• • • Respondents. 

38• Original Application no. 922 of 1992 

Pankaj Kumar Gupta, slo Shri s.B. Singhal, Rio Rly. 
Qr. N~. MB 178-A, Station Road, Agra Cantt. 

• ••• APplicant • 

versus 

i. union of India through General Manager, Central 
Railway, Bombay VT. 

ii. Chairman, Railway Recruitne nt Board (previously 
known as Railway Service Commission), Bombay 
Central. 

iii. Divisional Railway Manager, Central Railway, 
Jhansi. 

• • • Respondents • 

3(. •' Original Application no. 923 of 1992 

Pradeep Kumart slo Shri P. Narayan, Rio house no. 475 
near Bihari J~ Ka Temple, Babina, Jhansi. 

• • • Applicant • 

Versus 

i. Union of India through General Manager, Central 
Ra~lway, Bombay VT. 

ii. Chairman. Railway Recruitment Board (previous ly 
known as Railway service Commission), Bombay 
Centra l. 

iii. Divisional Rai lway Manager, Central Rai lway, 
Jaansi. 

• • • Respon:1ents • 

3~· Original Application no. 924 of 1992 

Madhuwala Khare, W/o Shri R.K. Srivastava, R/o House no. 
243/8, Nainagarh, Nagar, Jl,dt•~ i. 

i • 

• • • Apr:- lie ant • 

Ve rsus 

Union of I 'ld i a t l-)roug h GePeral Man.lgPr, Centra l 
P..:dlw<'lv. l3Jm::>a y vr . 

I 
I 
I 

l 
I • 

, 
, 



' 

• 

I 

• 
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11. Chairman, Railw~ Recruitment Board (Previously 
known as Railway service Commission), Bombay 
Central. 

• 

iii. Divis~onal Railway Manager, Central Railway, 
Jhansi. 

• • • Respondents. 

~i;ina! ~nplication no. 1072 of 1992 

Mohammad Israil, Slo Shri Mohd. Gani, Rio ward No. 2, 
near Railway Station Harpalpurr Distt. Chhatarpur. 

• • • App lie ant • 

Versus 
• 

i. Union of India through General Manager9 Central 
Railway, Bombay VT. 

ii. Chairman, Railway Recruitment Board {previously 
known as Railway Service Commission), Bombay 
Centra 1. 

iii. Divisional Railway Manager, Central Railway, 
Jhansi. 

• •• Respondents. 

~ 3t, ·---Or-ig_l_· n_a_l:--AP_:_p_l_ic_a_t_i_o:-n_ n_o_. ~1_0_7_3_o_f_19_9_2~· 
Jagdish Prasad Tewari, s/o Shri Baij Nath Tiwari, R/o 
\' i l l a JE> Sunrahi , Post Tindwari, Distt. Banda. 

• • • Applicant. 

Versus 

i. !Jni ·::>n of India through General Manage r, Central 
Railiaa y, Bombay vr. 

, 

" ii. Chairman, R9i lway Recruitment Bo9rd 
kn own a s Hallway Service Coomiss1on~ 
e e ntr al 

( Qrevious ly • 
t3ombay 

iii. Divis i onal Railway Manager, Ce ntral ka i~· ay, 
J har,::,i • 

• •• Respondents • 

35. Ori? i na l APplication no. 1074 of 1992 

:: . o ~ • .,·a-:- .:: -..·.a:-ui.> Sharma , S/o Shri u.s . Sharma , R/o 72 , 
1:ar1d D\·.ar , Gok ul, Mathura . (U.P.) 

• • • App lie er.i . 
• 
I 

' 
~\: •• • 13/-

• 

L 

• 

• I 

I 
I 

'i 

11 
II 
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~rsus 

1. Union of India through General Manager, Centr_al 
Railway, Bombqy vr. 

ii. Chairman, Railway Recruitment Board (previously 
known as Railway service Commission). Bombay 
Central. 

iii. Divisional Railway Manager, Central Railway,- -
Jhansi. - ~ - -

••• ~espondcnts. 

36. Original Application no. 1075 of 1992. 

Mohd. Aslam Khan, Slo Shri Mohd. Yusuf Khan, Rio 114, 
Mewatipura, Jhansi. 

• • • Applicant. 

~rsus 

i. Union of India through General Manager, Central 
Railway, Bombay VT. 

ii. The secretary, Railway Recruitment Board (previo­
usly known as Railway service Commission), Bombay 
Central. 

iii.- Divisional Railway Manager, Centra l P.ai :W ay, 
Jhansi. 

• • • Re spondents. 

31. Original Application no. 1076 of 1992. 

Bhar (lt Shushan, S/o .Shri Keshav Das, R/o Poonch, lv~oth, 
Dis t t . Jhansi. 

i. 

ii. 

• • • App lie ant. 

VeiSJs 

Union of India t hrouah Gener c;~ Manager, Central 
Ra ilv,:a y, Bombay VT . -

Chair man, Rai l way Re cruit rr~nt Eoar d (previously 
known as Railway Service Commission), Bombay 
Ce r:+,.- 1 . ·- e - • 

iii. Divis i o~~ ! ~~ i !w!~ ~~~e~Pr . CP ~tr ~ l Ra5lway, 
Jhansi . 

• • • Re spondents. 

3~. Or ig i na l Appiic c;-r.:iorJ n0 . 1077 of 199 2. 

Asrok !, urr cr Verma , '..Jf? :; ,-,.;:.:. ~: . s . Veru. ~ , R/ o 153 , Purani 
!\=: :-. ai , J hans i. 

..~ App l icant. 
b:\... • ..•••• 13/-

• 

t 

: I 
t 

.. 

1 I 

I 

I. 
• 



• 

i. 

ii. 

iii. 

• 
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versus 

Union of India through ·General Manager, Central 
Railway, Bombay VT. 

ChairEn, Railway Recruitment Board (previously 
known as Railway Service Commission), Bombay 
Central. 

• 

Divisional Railway Manager, Central Railway, 
Jhansi. 

\ 

••• Respondents • 

. 

3f. Original Application no. !078 of 1992 

Shak i~ ,Ahmad Hasmi, Slo Shri W.A. Hasmi, Rio Devganpura, 
Post Panwari, Distt. Hamirpur. (U .. P.). 

• • • Applicant • 

. Versus 

i. union of India through General Manager, Central 
Railway, Bombay VT. 

ii. Chairman, Railway Recruitment Board (previously 
known as Railway service Commission), Bombay 
Central • 

iii. Divisional Railway Manager, Central Rai.Way, 
Jhansi. 

. 
• • • Respondents. 

~. Origina l App l ication no. 108! of 1992. 

V:il j ay Kumar Dwi vedi, sl o Shri C.S. Dwivedi, Rl o Village 
Takali (Hastam) P. O. Hastam, Via Khurhand Station, 
Dis tt. B nda . 

r:l 

• • • App lie ant 

Versus 

i. Un i on of I nd i a t hrough Ge neral Manager, Central 
Railway , Bombay VT . 

ii. Chairman Railway Recr uit me nt Board (pre viously 
known as Railway Service Commission), Bomba y 
Ce ntr a 1. 

ii l. Divis i ona l Railway Manager, Central Railway, Jhansi. 

• • • Res ponde nts. 

4~ . Origi n d l App l jcati on no . 1083 of 1992 

c :.::- y K.J n·- ·r -i v .. - · · - -;o c:'- r 4 
-.J <.. · ' - I. <. - -.1 - -· ~ • • - J - .., .,.r.. 

l i · ·. , 1-~d f un•-· l r • ' .J : _ _. :;- • _ .. : • - ~= . 
A. r . L.SrivastavJ , R/o 

• • App lie ant . 

{1 \ • •• 15/-
~) cl\.. 

t 
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versus 

i. Union of India through General Manager, Bombay vr • 
ii. 

.. 
Chairman, Railway Recruitment Board (previously 
known as Railway service Commission), Bombay 
Central. 

iii. Divisional Railway Manager, Central Railway, Jhansi. 
, 

- • • • Respondents. 

.ue,_ "'·- .! . .:nal Appli" ... +.;,..,., "" - 1~0~ n-f 1QQ? 
-y V..L .a..y.a. a • ""''-' ..__,_, ••• ,. -. --, ... - -· • 

-

Vinod Kumar R. Shrotiya, 5/o Shri Raja Ram, R/o M. Lal Ganj 
Rampur, Jhansi. 

• 1. 

•• 11. 

• • • Applicant • 

versus . 

Union of India through Genera 1 Manager, Central 
Railway, Bombay VT. 

Chairman, Railway Service Commission(now known as 
Railway Recruitment Board), Bombay Central. 

iii. Diyisional Railway Manager, Central Railway, Jhansi. 

• • • Respondents. 

43~ Original Application no. 6!4 of 1993. 

Ajit Kumar Srivastava. S/o Shri K.B.L. Srivastava, Rjo 
902 Kalyani, D Civil Lioes, Unnao. 

• • • Applicant • 

Versus 

i. Union of India through General .Manager, Central 
Railway, Bombay VT. 

ii. Chairman, Railway Recruitment Board, Bombay Central, 
Bombay. 

iii. Divisional Railway Manager, centra l Railway, Jhansi • 

••• Responde nts. 

4~. Original APplic at i on no. 1060 of 1993. 

Anand Kumar Sharma, S/ o Shri B.s. Sharma, R/o (C/o) Shri 
G.D. Mishra, Pratap GanjpUra, Jagda lpur , Distt. Bastra. 

• • • Appli cant • 

Versus 

•• .,..,16/-

I . 

-
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Railway, Bombay VT. 

ii. Chairman, Railway )·Recruitment Board, ( Bombay Ce.ntral 
Bombay. 

• 

iii. Divisional Railway Manager, Central Railway, Jhansi•' 

••• Respondents. 

Original Application no. l~5 of~ 199~ : 

Sanjiv Kumar Tiwari, slo Shri R.N. Tiwari, R/o Gandhi Nagar 
v-~~h n_i~t-_.i~-~ _Tel~~n-''"'' ......... ' -

• 1. 

• 

••• Applicant • 

Versus 

union of India through General Manager, Central 
Railway, Bombay VT. 

ii. Chairman, Railway Recruitment Boand, Bombay Central, 
Bombay. 

iii. Divis ion a 1 Railway Manager, Centra 1 Railway, Jhans i • 

. . ••• Respondents. 

~. Original Application no. 20 of 1994 

Arvind Srivastava, slo Awadh Behari La l Srivastava, Rio 
307, c.p. Mission Compund, Jhansi. 

• • • Applicant • 

Versus 
\ 

i. Union of India through Secretary, Railway Board, 
Ministry of Railway, New Delhi. 

• • 
~~. General Manager, Centra l Railway, Bombay VT. -
iii. Chairman, Railway Recruitment Board, Bombay Central 

Bombay. 

• • • Respondents. 

4!J. Original AprJl i cat i on no . 70 of 1994 

Promod Srivastava, S/o Shri S.S. Srivastava, Rio 157, 
Chaturyana, Jhansi. 

• • • Applicant. 

Versus 

i. Uni cn of I ndi a thro uq h Ge neral Manager, Central 
Hailway, Bombay VI . 

• • 1.1. Board, Bombay Ce ntr a l, 

' ~~l ..... 17/-
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iii. Divisional Railway Manager, Central Railway, Jhansi. 

• • • Respondents. 

original Application no. 402 of 1994 

Lala Ram, slo Shri Kashi Bam, Rio 487/3, Near .Junior 
High School, . Nai Basti Jhansi. 

i. 

-
• • • Appli~ant • 

• 
versus 

Union of India through Secretary Railway Board, 
Ministry of Railway, New Delhi. 

ii. General Manager, Central Railway, Bombay VT. 

• 

iii. Chairman, Railway Recruitment Board, Bombay Central 
Bombay. 

I • • • Respondents. 

4$. Original Application no. 413 of 1994. 

-

Mahendra Kumar Agnihotri, sl o Shri Bhogi Ram Agnihotri, R/ o 
422, Station Road, Lalitpur. 

• • • Applicant • 

versus 

i. Union of India thro•.Jgh sec1!tory, Railway Board, :: 
Ministry of Railways, New Delhi. 

ii. General Manager, Central Railway, Bombay Vf, 
• • • 
l.l.l.. Chairman, Railway Recruitment Board, Bombay Central, 

Bombay. 

• • • Resp onde nts • 

Original Applic ation no. 488 of 1994 . 

suni l Kum::: r Bhatnagar, s/o Shri K.B. Bhatnagar , R/ o near 
R .E. Co loJ'.)y, Civil Lines , Lalitpur. 

••• App lie ant 
• 

Counse 1 for the applicant Shri R.K. Nigam. · 
versus 

I •,. • 

i. 

ii. 

Union of India through Secretary, R ailwa~' Board , 
Ministry of Railways, New Delhi. 

General Manager , Centra l Railway, So11b ay VT. 

r: ha i r:n ~n , Ra i -... · ~ y RE>c"r' ····tr:ent 3'13_·d, 8 o·rl (. y ::ent r al , 
~ ..... \- . 
.. ).., •• J.-..o I • 

· ~ · Re s p cncer.ts. 
Co unse l f0r the Resp ondent s Shr i A.V. Sr ivastava. 

) ' ••... 18/-
\ \ 
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ot • Original Application no. 141 of 1988 

Km. Indra Singh, ~:ojo Late Shri Chandan Singh, R/ o 536, 
Nanak Ganj, Sipri Bazar, Jhansi. 

• • • App lie ant. 

Counsel for the applicant. ShriAlok Dava 

, .... 

Versus -
..,. '- - • ,_: - - -- - •3- .... "' .. "••~"" +ho .l l~ uu~vaa V.l ~i •u•~ ,.,, ...... ~~·· .. , -

Central Railway, Bombay VT. 

\ 

-
r:.uo'\o"Y".:::.l Man.:::.g~r ......""". ·--- ..... - , 

ii. Railway Serivce Commission, Bombay. 

' 

• • • Re sp onde nt s • 

Counse 1 for the Respondents. Shri H.P. Ghakorvorty 
Shri v.K. Goel. 

0 R DE R (Re~eryed) 

.J.USTICE 8 .C. SAJ(Sf/f., V .C, 

• • 
These 50 o.As involve almost identical questions of 

• 

fact and law• They are, therefore be ing decided by a common 

order!. 
' 

2:. The brief facts are that t\n ttl~ Employment Notice No~ 

2/80/81 was issued by the Railway Recruitaent Board Bombay•. 

This Board was previously known as Railway service COmmissien~ 
0.Yn'·h~~ ~ 

In the said Employment Notioe~various non-tichincal categories, 

category No~ 25 had been indicated for the post of Prob~onary 

Asstt. Station Mast ers'. The applicants state that they had 

applied in response of the said Employment Notice for the said 

post viz Category No·. 25. They were called t~ appear at the 

written t.~ :;'t ~~ld ~~ 21·.6 .ltel. They 'rt'8re also shown as 

successful at the written test and were called to appear at 

an interview "k«JJ't he ld on 31·.3·.1982 at Bhopal or other 

Th~ s~~' li~::- "t~ !urt~t:= case 1~ tha t subs~q·J-~rd: !y 

\~c\, • • .p l 9 

• 

• 



... 

• . 

) 

.· 

'' 19 :: 

they were asked to attend the psycholegical test held in the i 

office of the Respontlent No!.2 at Olurcbgate, Boabay on l2t.5 .e21. , 
'~ . Tbe further case 6f the applicants that thereafter a notice ,_ 

was displayed at the notice boerd of tt. &.aponde~ No'.2 
~ 

indicating that ••• 1Awst19atiena •n-ift proceia and after 

ccaoletion of th~ i!'lYf!~tia.t~'tiens the results wUl be declared .. . . 
. 

and the appointrlent orders wUl be 1$sued for .t\icb equal 

nunber• of posts were being reserved:. The applt.c.nta stated 

that b ~e made representation en on 11!.11.88 Wlich got ne 

r~sponset. 
St-TI'\e.~ 

In the •eant~e it Appears thatLthe candidates 3. 

filed 0\s lhder Section 19 of the. A.T. Act before the Bolabay 

-
Bench and the said O.As were decided by an order dated 14 .2~91 
. 

The applicants have also made reference to decision by this 

Ben<;:h of the Tribl6lal viz; (i) O.A. Nor. 936 of 1987 

Smt·. RaJ Kunari Sharma Vs!e Ulion of India decided on 15.~;.91 

(ii) O.A. No·. 318 of 1989 Rajesh Kunar Shivhare and Ck-s Vsf. 

Uhion of India decided on 30.9~1991~ 

The applicants further ·case is that •fter the 

said j udg:nents the applicants approached tho off ice of the 

Respondent no•.2 to bestow the same benefits arising out of 

the sa id judgments t o the applicants but he was told that 

he should also bring s uch a dire ction from the Trib1.1'lal. The 

applicant further contend that no inquiry had been conducted 

in the matter and at any rate the applicants have not been 

allowed to participate in the process of inquiry'. Their 

f urther ca se is that aLt b t he entire exarllination has not been 

c~n ce j l ed end the a :>)Oi '1 b'De,.,\ crders ro ve bee n issued and c 
• 

I 
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L 
circular has alae been issued on the same subject on s• •. U.9CYJt .. 
~. the Respondent nef.2 has filed a tllfl'itten at.tllent 1n 

alllest all the O.As~ 1hel'eila the plea !the O.As being barred by 

\l'ldez-
lt.ita~ien as provide~ • 5ectle 2l ef tbe A.T.Act baa ~»e•n 

raised~ ~t baa been state- tha~ as .far as the . appl1c.nt• are 

~~ncernad: the final aelectien ef t~i• Category *t. " ~s 

f 1nal1 .. tl during Dec•ber 1986 and the n~• . of the applicanta 

do not find place in the final pU\el iss~d. aa the)' had 

not secured adeq~te aarks to qualify•. 1be 0-"' were f 11et) 

1n the year 1992• A further plea taken 1n the COWtter affida­

vit is that the cause of action on. the basis of .tlich tbe O.As 
I are being f Ued unnot be said to Mft eccurred witilin the 

territorial jurisdiction of this · Tribw.al·. The Eapleyaent 
. . 

Notice .as issued by the Respondent No~2, the office of Which 

is at Bombay. The further plea taken is that the place of 

stay of the applicant would not determines' the jurisdiction 

to file the O.A. It has also been pleaded that the orders 

issued by the CAT Bombay Bench or Allahabad B~nch does not 

afford a fresh cause of action and the O.As are barred by 

time ·. It has been pleaded by the respondent no.2 that the 

said circular has no connection with the present petition. 
1 

It was meant for fixation of seniority of selected candi~tes 

and s ince the petitioner ~s not q ua lified f or finol solect i on 

he has no claim for appointment. No rejoinder affidavit 

appears to have been filed in any of the O.As. 

part i es . 

7 . 

lf l • - - -- -

we have heard the learned counsel for the 

• 
d e.c.~~ 

We may first ~the pre liminary obj ect ions wi t h 

;.. : , ~ Dk.i.,~~iflab i: :. "" y of t hic:; 0~ on th.a 

. 
\ 

\ 
~h.-
\~ 

I 

I 
I 
' . 
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. 
of want of territoral jurisdiction•. Admittedly, the .. 
Employment Notice was issued by the Railway Recruit.~nt 

Board, BG•bay and the result was requ~ed to be decl•red by 

the a.11way S.cru1t•ent Bo•d, Bcebay·. 'Dae applica.ta haw 

sought the relief of • cit of unde•ua to be issued to the 

respondents to issue tbe appotntme~t orde~ in faygur of th• 

applicant within a tU.e bolfti peried in conson•nce with the 

jud~ent of this TribtMlal in a.A. Nor. 318 of 1989 dated 
. . ~~ 

30.9.19911. since the respondent net.2 is 'outside territo-

ri•l j udiflictien ef the Trib\1'\al evidently such • direction 

~nnot be issued to the respondent no~· Tbe provisions 
(.lA) 

of Art~e 226 of the Constitution of Indu will not gown the 
A~ 

sitaatien~. The t erritorlal j uri.adiction of the Allahabad 

Bench of the Trib\X\81 has been laid down •• section 19 (l., 

of A.T. Act provides that: 

• subject to the other provisions of this 

Act, a person aggrieved by any order 

pertaining to any matter within the 

jurisdiction of the Tribunal •ay make 

an application to the Tribunal for the 

redressal of his grievance ~." 

Thus for the purposes of aain~inabUity of the O.A. the 

sine quqr)non is that kk« it seek redressa l against any orde r 

i11Jt perta ining to any matter within the jurisdiction of this 

Tribunal.~vidently since the Railway Recruitment Board 

Bombay, respondent no~2 was competent to declare t~c ~~~~lt 
l~~ 

end it being l L ~outside the territorial jurisdiction of 
· s tt,( r 

tht5 enea of 1·rdl rib\.l'lal the applicants cannot seek 
i h e n· v~ '{ 

rE:'dres ~a 1 of Jl:l$ 9r ; f•vance IS & :t~ of not be ing given anr 
. .,.. ~ 

at:- 1'0: :1~.n 1:: .1 <. l · ·-l 0y r cc;ponoent no.: • In £-x~rcise o : 
undc,r Sub Sec. 

po~er5 conferr~ d u~g/ (1) of section 18 A.T. Act the Ce ntral 
) 

. ~~\.-

-
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Govt. has issued a notification laying doWl the jurisclictien 

of thG various Benches of the Tribmal'• In respect of the 

Allahabad Bench wt.e .f~ 11.111.8~ the territorial jurisdiction 
. 

_ kas indicated in tbe not if lcatlen dated lt.9fe88 .tl1cb •• 

• 

~Publifhecl 1n the Gazette of IncU.• Extraor .. U.ry ut.ed lt.9e.88 

at Pgla 1 it • state fJf U.P. (excludin~ 12 diatz'lct.a MD~lonH 

Wtder sl~ not.4 \.1\der 'the jurisdiction of the Lucknew Bench 
. . . . ' 

w.• .ft. 15t.1t.9l ). Tbe fwl list has also been sho 1\ to have 
• -.,.. 

been plitlished by the respondent ~o.2 at Btabayr. 1hus • 

are satisfied that for want of territorial jurisdiction thlt 

Bench of the Tribmal cannot take cognizance of these O.Aa~ 
J 

a • 18 aay now proceed to consider the plea of ~· 

O.A being barred by lill)itation which has ~en r•t.ecl on !»half 

of the respondent no·.2·. The selection ·was ude. in 19.82. and 
I 

~en certain discrepencies was fotnd inquiries were held and 

on completition of the inquiry the final selection list was 

issued 1n December 1986. The O.As have been fUed 1n 199!_. 

Clearly the O.As are barred by limitation as provided under 

section 21 of the A.T. Act. The learned counsel for the 

applicant suboitted that similar matters were taken ~ for 

consideration by the Bombay Bench of the lribWlal •s also )by 

this Bench of the Tribunal and the decision by this Bench of 

' t he .ribunal in the aforesa id ~s were rendered in September 

1991 while the dec~s~on by the Bombay Bench of the Tribunal 

It is fstrly well settled that a decision of a 

court or Tribunal does not afford a frE' sh cause !'~ a ction'• 

t i on. 

bG dec ided could very well 

Having failed t o do s c they c.t.nnnt. b~ 

~er tod of l imit&­
. ~ pt~.c\.~ 

pGJ.1n i t ted ,_that 

\ 
~~·~ •• • p23 . -"' .. 
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the decision ~ the 1ribWlal ~ other case cis •(t* afford~ a. \ i 
fresh cause of action~ The case law on the qUiatien has been 

• 

considered by the Madras Bench ef the Trib~l in • case 
-

reperted in ~994(28. ) ,A~ 8~0 ~.I.P~&.U . Cl~•• III Val. U.lon ef 

India ~nd O:a·. • are in respectful •vr~••nt. with tbe view 
J.. 

taken in the saifi,._ecision~. •~ tberetore hold that the O.Aa 

are barred by 11JD1tationt. 

•ltecl at the bar. The Bcabay Bench •f the TribWY~l vide 1ts 

j ud911ent dated 14·.2·.91 had observed ttJat •oat ef the applica~s 
I 

were not declared selected because they have obtained less 
• • 

than 150 •arks The Bench in its de~is~en ~endered on .14•.2·.91 
Ma..,. tt !a c.:tG-1 e. 

, 'II held that the cutl off ~at& ar~itraxt~ ~s it laicl do.n 

certain qualifying marks in excess of 35% even though 

sufficient nu,ber of persons were not going to join the 
~~ ... 
services aad even those who had secured less than 1~0 marks 

had to be appointed to fill the avail•ble vac.nciea which 

I : 
• 

were a~verti$ed ./~tain directions were given to the respo- \ 
(i) 

ndents~to identify the actual number of vacancies in the Eaple-

yment Notice No. 2/81-82 and the vacancies in each category 

have to be f urtber earmarked. This is for category no'~'· 

(11~ The respondents shall further find out as to how many 

candidates , 'ltlo appeared i n the said examinat i on, 

have been selected finally and given appointments 
Several 

SimUu other directions were also given which would not be 

relevan~ for our purposes. Except to note that in compliance 

with the directions given in the said order the High Po~~r 

Committ ee gave its re~ort . Thereafter a contempt petition was 

file~ a~d in t 1lJ c on~c~;~ ; . ti t ! c ~ Bo~bty Bench passJd an order 

~ ~ 

datec 6 1el0 .93 d i :: ~ ct i n: tho t a 11 those a ppl !cant& \-vhv "~ ve 

\h<-L 
• . ')4 • ' . L. -

I 
I 
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secured 1~ or more •arks out of 300 shall be ••tid to have 

been reca,watndecl for Category No-.25 and the General Managers 

of the reapectiw RaUwya aba:ll tete atepa to consldeJ: 
• 

.tlether these applicants oen n• be# granted appeln~nta , - --. 
1n the Ya cane lea 11blcb • bave 1Ddicatell • w1~1n 'twa .. ntlaa 

. ,, 
fr• the elate ef rece lpt ef the order~ 

11. The respondents thereafter filed clYil app~als no~ 
I 

1821~1/1994' and the Hon 1bl• S\1)r•e Court Yicle ita jud~ent 
deliverell en 29\9U994 .. t aside the order datell 6r.lo&.93 

passed by tbe &abay Bench of the lribWlal~ It did not find 

any arbitrariness in the cu\ eff 11arks Jllhich •r• also adopted 

by the High Power CamaitteeL Thereafter certain other 

petitions •r• fUed before the Bombay Bench·. thelleatling 
• O.A •s 280/91'• the 14 O.As were t!ecided by a c•mon j ud~ent 

dated 1 1.2.95 and they were d ismi ssed on the ~o~d of lt..i­
-~~-1. 

tetion as also on merits•. 

12. The learned counsel for the respondents has also 
• • ,.· 

placed for our consideration a decision ~.Ddered by the 
• , • l 

• • . , 

Jabalpur Bench in O.A. 4Cl>/88 decided on 6~2,.95:. The ~ 
wUt. 

Bench took the view that~the decisions Ln apP.eals by th ~ 
ti"' 

Hon 1ble Supreme Court through its jud911ent dated 29;.9•.94'. 

ihe matter hzs ccme to an end and dismissed the ct\ hold ing tho 

the applicant- ~s no~ entitled to any relief~ 

13·. These O.As have BU to suffer the same fate=. They 

are barred by limitation, not waaintainable befere this Bench 

and even on merit s no case for interference is made out. 

Al l J~e Oo~\s a.re there~o~& dismissed. No ~:ders as to costs 
. - . - • ... I .-. . 

I - ·- _,_· \ '' I -' -
Da~~ tJ.J ~ t t t:l • t t..l:-9~~2 

VICE OiA 1~\'..i.. •• 

Uvj 

-


